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made a request to  the hon. Member, and
I would suggest that this Bill need not be 
introduced.

SH RI SEZHIYAN (Kumbakonara) ; 
Let him ask for leave to  introduce the Bill 
and then the Minister can object. W hen 
there is no business before the House, the 
hon. Minister cannot get up and object.

MR. SPEA K ER: There is nothing 
wrong if the hon. Member does not get 
up after listening to  the hon. Minister.

SH RI AM AR NATH CHAWLA 
(Delhi Sadar): In view of the assurance 
o f the hon. Minister, I do not move the 
motion.

( t w p T )
TFT ^  srmV ?
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11.32 hrs.

FREEDOM  FIG H TERS (APPRECIA-
TIO N  O F SERVICES) BILL

By Prof. Shibban Lai Sakserta—contd.

M R. SPEAK ER: The time allotted for 
this Bill is 2^ hours, we have already taken
2 hours and 4 minutes. Shri Jharkande
Rai may continue his speech.
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SH RI F. H. M OHSIN: We know the 
irttention of the whole House. People 
from both sides of the House have spoken. 
N ot that we are unaware of the feelings of 
the members. It is not necessary that it 
should go to  a select committee.

SH RI R. S. PANDEY (Rajnandgaon): 
I support Mr. Vajpayee's suggestion. If 
it goes to the select committee, some com-
prehensive recommendation may come out 
o f it. Otherwise, it is a private member’s 
Bill and its fate is well known. It will be de-
feated.

SH RI R.V. SW AM INATHAN 
rai): I agree with Mr. Pandey.

(Madu-

MR. SPEAK ER: But there is no sub-
stitute motion for referring it to  a select 
committee.

SH RI ATAL BIHARI VAJPAYEE: 
I will move it now. You can waive the 
rule. This is an emergency period.

SH RI F. H. M OHSIN: I do not want it 
to be defeated. 1 would equest him to 
withdraw his Bill.

MR. SPEAKER: Are you in a position 
to accept the Bill or not?

SHRI F.H. MOHSIN : We basically 
accept the intention bshind the Bill.

M R. SPEAKER; If  you are going to 
oppose this Bill, we can ignore the suggestion 
about select committee.

SH RI SEZHIYAN (Kumbakonam) : 
Let the minister intervene now, so that 
the other speakers may have the benefit 
of knowing the mind o f the G overnm ent.
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MR. SPEAKER: Once 1 cat! on the 
minister to speak, 1 will not be able to 
allow any other speaker.

SHRI SAMAR GUHA (Contai): The 
whole House has expressed almost unani-
mous opinion that the spirit of the Bill 
should be earned out.  Here and there 
certain changes may be necessary For that, 
the suggestion of Mr Vajpayee may be 
accepted  The difficulty is, if the minuter 
says he will not accept it, the Bill will fall 
through.

MR SPEAKER- He ha* already indica-
ted it. If you want, we tan have more time 
for this Bill,

How much time do you wanP

SOME HON. MEMBERS  iwo houis 
more.

MR. SPEAKfR. AH right,; two hours 
more

Shri Jharkhandc Rao to continue his 
speech
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SHRI N. K. P. SALVE (Betul) : On a 
point of information, Sir. Are you ad* 
mitting the Motion by waiving the rules? 
Are you admitting the Motion for consti-
tuting a Select Committee?

MR SPEAKER: That is too late.

SHRI N. K. P. SALVE : May I know, 
Sir, are you admitting or not, by waiving 
the rules?

SHRI SHYAMNANDAN MISHRA: 
There is demand for this from the other 
side of the House also; the House un-
animous.

SHRI N. K. P. SALVF: If you admit, I 
have a suggestion to make on this. This 
Minister has admitted, without disclosing 
his mmd. . .

SHRI INDRAJIT GUPrA (Alipore). 
How can he admit, without disclosing his 
mind?

SHRI N. K. P. SALVE : That is on the 
assumption that my hon. friend has won and 
on the assumption that the hon. Minister 
has a mmd. Anyone who has a mind will 
always be with the spirit of the Bill. So, 
I would like to come forward v.ith this sug-
gestion. If the hon. Minister could assure 
us that Government will bring forward a 
measure of their own accord, then m that 
case, it will be a very amicable settlement. 
Otherwise, we are likely to be put in an 
embarrassing predicament on the motion 
of Shri Atal Bihari Bajpayec, because for 
long we have paid lip-service to our mar-
tyrs and it is time that we do something to 
them...

MR. SPEAKER: I did not allow him to 
speak.

SHRI N. K. P. SALVE: It Is not a 
speech, but it is & sensible suggestion, and 
sometimes you should entertain some 
sensible suggestions also.

WflWlf i «rwwr 
srsfrera t o  i

SHRI SHYAMNANDAN MISHRA: 
It is the unanimous wish of the House. 
It is the unanimous request of the House.

w h w i *nwr trsrsw $ fcrr j?,
f*rr qmffflnw  ?

*ft wsw wnrhft : st t pk w j  iff
Jjrf?PTOT % TTRT I

wmiw  mhm : fR'fi f̂iartrwrW ’Pnr
#  i

«ft wrar f^ rrt ^  «pt

% I

*ftfrftrar: Tr*fV ?rrT |  i
WWW : “?t" *  «ft % i

What is the consensus of the House?
SEVERAL HON. MEMBERS: Notice 

may be waived.
MR. SPFAKER: The consensus is that 

this motion should also be discussed along 
with the motion for consideration. AH 
right, let it also be moved. But what con-
solation will the lion. Member gel out of 
this? The Hon. Minister is not accept-
ing it.

*ft fasrrft *raw«ft : srwrcr qstor,
srnr *rw src?n to  i jt uh  %

*T JpT 5TTO? I '3tT tft T̂PT
4frr^, crT 9,!Fw  i

MR SPFAKFR: The Hon. Minister is 
not agreeable to any proposal for a Select 
Committee.

•ft fqgnft trwwft : srror wr
i cfsr Sjt t  mftSR *rr

3rrt*rr i

wwror finanr vn%sw
Swr v r  fnrr 11 o t t  trravt to ? #
J, wr w m  ?>rr? Srfar *rfar-
Ife ffcgSte aropt itw ft w t OTwft ifrfr ?

n o  ww (w H jpt): w w
W  ^  v f  fWhwr frr *P̂ lr % wft
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r\ #, *nra# 'Jwt *nnr fĉT i snr fir?|?r afa?r 

4Rr «ft i *np at im *«r?ar |,f w *tr*r3r

fJfR T tfPT fRT TT T$ j£, «Tfr| ?rr

«sr T$r $ i

12 hrs.

(M r. Deputy Speaker in the Chair]

$ vmmiT f> fa wr̂rnff to sft 9*r ̂Ircr

3TT# <TT *fT ipn %(U fftnd HTVR # FT 5F?FW

# f® ̂  fa*rr $ i S® srmfV *r  tft fdT 

i «nfr ant sfar ¥V arnr  *prt i *f ̂ns®r

ŝvr Ir stptt 5 i «r?r  fs tt* gstr | » %fa* 

*t tt* gtr * a srto v«*r ?rqr % 11  fwr̂ft 
strt # fatft  tt tt*t f ot £ <ftr fatft srrer £ 

fatft?rc&Tn fastjtrttsretasprrtt*t|stt 

$ «rtr fa*?t # <rewt̂3RV tt«t §*n ̂ i 

*nr wpr srr«T t1 stvh ?rft % \ 

nrrratar swr I  *ftr *r*pj«r 3 m  «ta ’■ft to  $ fa 

*a*r im $m *t# <rc *t wrar stttc # w*x*t 

t»PFT Tt  w  **r wn # <w ar &s *nfT 

fa*TT I  SFT 1914sfa 1939% iJSt TT

wffwg fa*rr »nr %fa?r wranft fa* sfrnt # ̂

1914*̂ 1939%̂ > t rnnfŴ nPt̂PT

$t 3tp*V fc i ?apTs*r % sns  wft ̂t srtm 

to fatnr srrfrr ’nffjTT «n i m to ̂  *>t *r$ 

<ftr «T3T <tt  srtnt apt •farc farant 11 Wf 

m fcstinRr«rrc%

<r*n 11 nr sr** $  amr tt sflr 

■3W -rs,w w pr art f® vx srSt ̂ ̂   *fw
=Trf?rr I tuft wc  fW ̂ I ̂ RTSTWr

| a?wft wt«w mrw St# «pt i ra »m <r «ft 

«R*rr  ?nr  •nft fa®rr 11 

jrft ftrraw vm 3ft  *r «Pt Ww

t »ih ̂r *r ipfc art fRR t  t f?>r %

m fa  w rr  i  ?w* w cvr vr *nw r  ̂

*̂rnt  5?t #  strt  ?ft feftrn: fw fa 

vs«w# mu<iftm  |stocksm 

% *nj tŵ - f \  %fa» w ro ftr v*% 

fr«t«i!wr̂ wNT i

<n̂24<nr n*»f%«wiftww

•% m #«rr tmt# | <1%;«nr t ̂  vm x$t 

m\ n̂ĉ îmiTfatiif#w

% faq ̂ r ferr «nw« *m ifr ̂ rtshft 11

# V?*TT WT̂?IT f  fjR frfijpfff «f.> ftr

T̂T  t w WIT  qfs?T«F *ftfafa*R' 

r̂r ̂trtt 11 sift ?w  sp#€t m 

Jnw 11 wpr %< ** arnrWt ait % *r$*nr f i 

5tn  ?ft *nr jp̂tt | fa  sw  wwfa

*FT TOT *r<W 5T̂t U>1T I  TW farr  f̂TT

t̂sp %%fc «p5f3t snrnft arRft t <ftr ®r? fa&JWr 

cm ̂t% ?w€r ̂ *gm arr ̂nr? wr5r€t % wrsr# 

fin? 3n% % Ht anjpr  «rnr ?>ft i %%*s 

•ûrrt # ̂ ?ftr qr asftf'RW 

?ft»r «pH wVt arm tt# % sm? w wtrsr # j® 

qpT ’T’R' I

w *w«r # n̂t th wri wh ̂  *rf,

# «P?r fa (HIT TOR  yK srafiTT TT 

faOTT % «TTn  srnfT 9J jWT TT%, gft 

f®̂ #T?T»mTi 3itf®?r̂ % ar̂r t?t 

W I ̂ T ?T5r ̂Tcft TT f̂TK TT% FT SzfV̂CT

fa&w» t o u. %■ wrtr ?ft hnyt# *nr fadw ̂ir

fr̂TT  »T#5TT  *Tt   ̂̂hg*ll fr 

WRT % ̂  I  y<TT1 jrf? v& SPPR TT STPST TX?ft 

I ifk *r̂ tot «R?(t t fa «m% wfĤvR # q? 

fad̂rr ̂  % <trr̂ift ?ft ̂T*rr flijpsr Tt  ŝnsr

# Ttf «rrrt% <#  r̂f?rr fa srgr «tt# fadw 

T tirm  ̂̂ i  t*tsr̂ TTt?r̂ r% fp.TT t̂w r 

^R r̂ m ti ̂ r̂ T nciw t̂r̂ fW ^T T  w it I 

 ̂i  fsnTsrRft#f® |wr|sr?T  'RtwBTTfsr |i  

®t *Tf*r  ?rw # t-1 q̂ n at ̂  fa ̂rrrtt

$111*1 %■ (WŴSj TT ipT  fW RI T̂  %ftT jjjUif

*rf fa ̂fat wtr ■g’fa jjÊsr ̂t mfinv <np*wt 

T t i t?t ̂ttsft qr fa»R  tt%  t o t t  vs q& t

# Ttf fwtvr tsrt wr̂ft | at mvfror weft

9ft f*T WTT TT W W W  $ fa W»r%  <rfB#1R  # 

qf fw ir im»<TT i  âr ?r*w viW tt ̂ ft̂ v w  

fafirarr Tt tot % \ *rr far ̂rr fwWEt

3ft # Tfr tcrot  T%€t # #ar ̂ tt  t

?fg ̂tft SfWf ̂  fftft ?ft *Tf top ’gjTO 

?>n fa t̂T M«TT ¥?Hfiwt % 3TW

w f  ̂w < W w T r« ik  

 ̂g * » T  ̂T r ̂̂ ̂ H » r« N -T W |f» 

$HRI CSENTAMAMI  PANIGRAHI 
(»iubajKfiwar):  Sir, *taoe the last one
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year, our country is undergoing changes 
in many spheres, and it has become a year 
of victories sod on the 16th December, 
1971, that is yesterday, India emerged as 
one of the great liberating forces in the 
Asian horizon. Today, when we pay glori-
ous tribute to the valiant freedom-iighters of 
Rangala Desh and all the other freedom- 
iighters and the brave armed forces of our 
country, this is a great moment which 
brings to our mind the sufferings and pri-
vations of alt our freedom-Hghtcrs of 
earlier years, in all the liberation struggles 
which were carried out for achieving 
our own independence in 1920-21, 1930-31, 
and in 1942 days. There was also the great 
naval muntiny which took place just before 
the independence of our country and also 
great light which was carried on by the 
INA soldiers, under the command of Neia- 
ji, who fought for India's independence.

Resides these, there were othet liberation 
druggies which were carried on m the ex* 
Statc areas, those princely States. In 
Orissa, we had one of the biggest struggles 
in the Ranpur State; because of the provo-
cation and oppression of the British politi-
cal agent Bazdgette he was murdered and 
then a reign of terror was let loose on the 
people of Ranpur. Raghu, Dibakar 
were executed and many more got life-terms 
of sentence. Many of the people were 
fighting in the ex-State areas like the 
people of Thuabari village in the district of 
Puri, A proper history of those struggles 
has not been maintained. But the fact 
remains that in those days great struggles 
were waged by those people who were
engaged in what was called the States
People's movement in those days. The
fights in the States of Dhenkanal, Talcher, 
Ranpur, Daspalla, Nayagarh and Nil-
gai and other regions, the ex-State areas, 
were heroic and the memories of oppression 
let loose on the fighters and the people 
strike horror in the minds of the people of 
Orissa even to this day. We are grate-
ful to the country, and to the Government, 
that at ta*t, after many years, the ex-rulers 
of princely States were divested of their 
powtft the princes vwre deprived of their
n m m - 3

purses and privilegs and thus wc have put 
an end to those evils perpetrated by those 
cx-Rulers.

Here, I may bring to (he notice of the 
hon.Mimster that Prof. Sakscna has brought 
a Bill to which wc all agree in its principles, 
and the hon.Minister has made it very dear 
that the Government is in no different mind 
as regards the spirit of this Bill. We all 
agree with the principles of the Bill, The 
Government of India, in fact, have gone a 
little out of the way to help the political 
sufferers; that is, where the State Govern* 
ments have not been able to help them, the 
Government of India, in the Ministry of 
Home Affairs, have gone out of the way to 
help at least from their own funds, when-
ever the occasion arises and whichever case 
came to their notice, those political sufferers, 
freedom-fighters, to relieve them from their 
abject poverty and suffering. Therefore, 
there is no different mind on this score, so 
far as the Government of India and the 
Congress Party, is concerned.

Now, take the case of the Orissa Govern-
ment. They are paying only Rs. 30 to 
Rs. 40 each as pension to the political 
sufferers who fought for the independence 
of the country. Again, it so happened 
that this pension became subject of political 
discrimination also. That is to say, sud-
denly, when a different Ministry came—not 
the Congress Government — the pension 
of almost a thousand of them was suspended. 
Even this Rs. 30 as pension was suspended. 
Therefore, it is better that the Central 
Government really conies forward with u 
kind of comprehensive Bill in this matter 
for providing the freedom-fighters with a 
suitable amount of pension in the entire 
country.

We are aware that the Prime Minister has 
declared that India is going to celebrate the 
25th year of its independence next year, 
and the celebration of the 25th year of in* 
dependence next year assume* greater 
importance because India has already 
become a  liberating force in the whole of 
Asia, in this sub-continent. Therefore,
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1 hope that proper consideration which is 
due to those freedom-fighters, who had 
(aid down thetr lives to achieve independence, 
and those who have suffeicd in many ways 
for achieving independence so that today a 
strong and independent India has ulti-
mately risen to this height in 1971, will be 
given to them at this hour.

I would submit to the hon. Minister that 
so far as this pension which is given to the 
ex-prisoners in the cellular jail in the 
Andamans is concerned,—there are about
20 in Orissa—they should get it. The 
Government of India issued some advertise-
ment in the newspapers saying that the 
political sufferers should apply for pension. 
These freedom-fighters aie living in remote 
villages. We have tried our best to contact 
some of them, and have pointed out that 
an advertisement has come and thetcfore 
they must applv If some of them aic not 
able to apply in time in Orissa, 1 request 
the Government to give them a little moie 
time

There are man> fteedom fighters who had 
participated in the State People's movements 
in the ex-State areas and they are in acute 
linancial difficulties. Some of them have 
not applied; they should be given more time 
to apply. Are they not entitled to get this 
pension? In Orissa theie are about 10,000 
such political freedom fighters, and I do plead 
with the Government that they must come 
out with some kind of a measuie in this 
House soon. The Government should dec-
lare in this House that they would bring 
forward a comprehensive Bill in the next 
session. I think the freedom fighters of this 
country will be greatly obliged But u is 
not a question of obligation; it is our duty 
to the freedom fighters in the country that 
Parliament in 1971 redeems its pledge to the 
freedom lighters in the country. With 
these remarks, I support the Bill.

SHRI SAMAR GUHA (ConUi): It is not 
only a  sad commentary, bujt also a shame-
ful commentary on the part of the Govern-
ment and also on the part of all of us that 
even after 2* decades we have not been able 
to discharge our minimum elementary ob-

ligation to the freedom fighters of our coun-
try. The edifice of our freedom has been 
built on the blood of the martyrs. We 
have not been able, even now, to show what 
is absolutely required of a dignified nation, 
a free nation, to show honour to our freedom 
fighters, to give them a place of glory in the 
history of our national freedom. Today 
in the background of the national revolu-
tion in Bangla Desh where the lighters for 
independence have embraced mart>rdom, 
it is more than ever necessary that we lose 
no time to discharge what 1 have relcrred 
to as the elementary national obligation 
to our freedom fighters.

1 have had a talk with the President of the 
Bangla Desh Government, the Prime Mini-
ster and the Home Minisiet You will be 
pleased to know that even before they got 
power m then hands, even before they had 
shifted to Dacca the capital, they have 
drawn up a list of names of the martyrs 
and ticedom fighters and a plan how to de-
corate them and look after the families of 
those who have sacrificed then lives and 
those who have been incapacitated while 
pai ticipatmg in the fteedom struggle and how 
the> will take care for then future. They have 
told us that they were going to raise monu-
ments in C’hhiitagong where Surya Sen, the 
great lcadet of the Chittagong Raid Case 
had laid down his life. They are going to 
eieu monuments in the jails of Bangla 
Desh for the martyi s of the pre-inde-
pendent days. Bangla Desh was really 
Centie of the revolutionary move-
ment in those days; it was from Dacca 
that revolutionary inspiration radiated all 
ovet the country. They are going to honour 
not onlj the revolutionanes and freedom 
fighters and the young brilliant boys of tbs 
Mukti Bahini but even the old revolutions 
who were a source of inspiration—Surya 
Sen, Bcnoy'Uosc, Dmesh Gupta, Anil Das, 
Pritilata Waddy, who laid down their lives 
for the freedom of our country. They 
are remembering them but it requires us to 
lemind the Government and remind our-
selves, after 21 decades of our freedom that 
we have to honour our freedom fighters and 
we baveto look after them. How many of
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dttions, you may not know. Bui the old 
rcvolutiorumes were very dignified. I know 
that many of them will not beg of you for 
Rs. 50 or Rs. 100, hut it is our sacred duty 
to save their lives. I know that m Bengal 
and other States there arc old revolutionaries, 
aged 80 or even 85, with nobody in this world 
to look after them. Recently a sadan has been 
built near Calculta for some of them on the 
basis of private donations, not with Govern-
ment help. In the last session 1 raised this 
question not once, but several times. They 
have nowhere to go, they have to breathe 
their last in a free country, for the freedom of 
which they have given their all, but the 
nation has not done anything for them, has 
not got even the feeling that it should look 
after them. How will they breathe their 
last in peace*'

Recently I have written several letters to 
Shri K .C. Pant Many of the revolutionaries 
in the T.B. hospitals, in a miserable 
condition, asking for some help from the 
Government. What is the Government 
giving? A lump sum allocation of Rs. 250 
or Rs. 500, not more than that. What 
can they do with it? They can do nothing 
with this meagre help.

You probably know that the Government 
has given something to the Andaman pri-
soners, but that also was done after a long 
effort in this house. Their number is not 
more than 300. Again, you will remember 
that a Committee of this House was consti-
tuted to go to the Andamans and see how 
the Andaman Cellular Jail can be pre-
served, how a monument can be raised there, 
how we can honour our revolutionaries and 
martyrs. It was agreed that Netaji Subhas 
Bose, raised the first flag of Indian free-
dom, in Andamans. We submitted a 
report to the Government. Three years 
have passed, but the Government has 
not taken any step whatsoever, and 
we dp not even know whether they are 
contemplating taking any step at all. . 
The Government agreed to give some help 
to those who had been for five years in the 
Andamans, but now they have extended it 
to anybody who had been in the Andamans.

well drafted, but m this House in the last 
two years there were innumerable questions. 
When I raised the question and said that 
many of the revolutionaries who were 
80 or 85 years old would be no more 
becausc the Government was not 
discharging its obligation towards 
them, the Prime Minister said that they 
would not be allowed to die. One yeat 
passed, and again 1 raised the question, and 
the reply was that it was under the consid-
eration of the Government. How long will 
it be under the consideration of the Govern-
ment? Already two and a half decades 
have passed, and it is shame on all of us who 
enjoy the benefits of freedom that wc have 
noi been able to discharge our duty towards 
the freedom fighters as a result of whose 
sacrifice* we arc enjoy in? this freedom. It 
is a national disgracc, ( should say, that we 
have not been able to honoui them or look 
after them.

There are three categories of freedom 
fighters, those who followed the Gandhian 
line, those who followed the revolutionary 
coursc and those who joined Netaji in the 
INA movement. You have done nothing 
for them. The Government has said on 
some occasions that the State Governments 
are giving some help to the freedom fighters. 
Again, I do not know how the Government 
uttered the word “help**, because the help 
that is given is not more than Rs. 50 and 
very often much less, and onjy in a few 
cases these pensions are given to the freedom 
fighters. This is the honour that you are 
showing to the freedom fighters.

This Government dares to say that we are 
giving help to the freedom-fightcrs. Every 
year wc arc giving so many decorations— 
Padma Bhushan, Padma Vibhushan, Bharat 
Ratna and so on —to so many people but 
during the last 25 years, the Government 
did not give any decoration or show honour 
to any of the freedom-fightm. Nomonument 
has been raised anywhere. It should have 
been the duty of the Government to raise 
monuments in each metropolis of India— 
Calcutta, Bombay, Madras and Oelhj
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—m honour of oui martyis and freedom 
fighters It is a very good sign that the 
whole House unanimously tutting auoss 
party barriers, like a patriot or nationalist 
who feels that wc are indebted to our lree- 
dom-fighter of Azad Hind Revolution, has 
exprtssed the view that we huvc to dis-
charge our national duty 1 oday I want a 
categorical assurance from Government as 
to what they are going to do, how long more 
they are going to take to comc to a deci-
sion in this matter le t the Govern-
ment say that they arc thinking ol 
doing something and at least let a commi-
ttee of this House be formed to make suita 
able recommendations io Government It 
is a question ot going not aid but h i  
pronam to our treedom-fi^hters to maintain 
their honour I he Government should 
categoncally say what steps they arc going 
to take and when Otherwise it will be an 
act not only ot ingratitude but of betrayal 
of our freedom-fighters on whose blood the 
edihce of our freedom has been built 

SHRI B S MURTHY (Amalaputam) 
Sir, today the nation is being tossed on the 
Waves of jubilation because of the excellent 
work done by our armed force* m combi 
nation with the Mukti Bahtni At a time 
like this, we should remenibei what h ipptn 
ed in the years gone by and how nnnv 
voting patriot wanted to fate any difficulty 
whatsoever to make India fice ) find that 
Government is willing to concede the princi 
pie, adumbrated m the Bill but I do not 
know why they could not make up their 
mind even though this Bill has been before 
them tor the last 6 or 7 months As a 
matter of fact the fieedom fighters ate the 
basic persons who have constructed a new 
Indm Therefore tlivrt should be momi 
ments erected everywhere in the coimtrv 
It may be left io the villam to consnuei 
their own mortnmcnis n memorj of the 
frHdom-fiubfers of those villages so that 
posierttv may remembei them But it is the 
drity of the Go-crnment tos.e that 
At tfte Slate and distrit t levrl and »f possible 
lit the taluV tevel monuments are erected 
so tfiat oui children may know how out 
people had foujjhi against th t British mi

pcrialism to see that the British yoke is 
it moved from India

12 25 hrs

M r  SpiAktft In the Chau
These monumenis are very essentual so 

thic posterity wifi know the patriotic 
persons who sacrificed everything w d  laid 
down their lives to achieve freedom

I would not like to say that the Govern-
ment had not done much The State 
Governments have also tome forward to 
help the fieedom fighters But that is a 
very petty fnd parsimonious help Path 
man ha-, to go and get a certificate from some 
Coneress organisation and approach the 
C olkctor or the Tahsildai as tht case ma> 
he and no there umpteen times in order to 
get himself icgisteied as a freedom frghtei 
fhe word political sufferer must he 
removed from the records of Government 
The woiId ‘freedom fighter is a proper won' 
that should be given to those patriotic 
persons who sacrificed every!hina and died 
for winning the freedom ol the countiv

Another point that 1 would like to plate 
before the House is this They say ihat 
they want to give political pension It will 
bt. veiy wronqi ind derogatory to the spirit 
exhibited bv the revolutionaries to say that 
wt ait giving them a pension It must be an 
honor irtum freely given and graceful^ 
accepted Both the Central Government 
and the State Governments must see that 
before we celebrate Stiver Jubilee of our 
Independence next year a full list of the 
liecdom fighters is drawn up and then names 
displaved at impottant places

I astlv 1 would like to know whether the 
Government is accepting this Bill as it is 
or whether thev are going to refer the Bill 
to a Select Committee or whether thev are 
going to bring foiwatd another Bill incor-
porating the principles adumbrated m Mr 
Saksena s Bill so that there will be no diffi-
culty In future

One thing 1 must say that the whole house 
is behind this BtU There h  no difference of 
opinion on party affiliations Most of 
them hive been freedom fighters There*
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fore, the Government should respect the 
wishes of the House and see that either thus 
BUI is recast oi a new Bril is brought before 
the House so that the obligation of the nation 
to these martyres is fulfilled

iff 'Tfap'ffaf* ifajsft • {fêT-TOSTR)
warsr wm t  fans** ptft *wmT Z ** 
f<c?T * r mnPT f  Tr?rr f fc w
nr ar?-rT unrfw fasr f i rref̂r  «p? srra r 

fa*  t *nmTT f ̂f«r ?mfr OTarrat  farsp- 
1472̂ r̂RTFftJTFsmsr 

Fmrfomfw# wn «n* 
r~s st*r to ism i tm frotpr wth 
* p ttt tt py ?rt qft«r*r <wraT «ft f3j f va wrtriM 

T̂;rnft=arrf?ir i %*ki * gn m ~rsmT 
tATVfffo tfr̂ir  fgr̂rw ?mr 3rr?r ¥ 
'BT’fr w m x T*  t  $*pr *wt n arranr 

MM*fl 'jfR «Tf“?*T 'TP’t ST "3*  tTr *WTfr*TW

5RTJT jTHT I OTf TT'TTBTT *TT*\ ST̂TT »HTT*1 TT

r̂rrsr spt m mf**

MR  SPtAKLR You  will  continue 
latei on  The Prime Minister will make a 
statement now--------

12 29 hr*

STATFMFNT RL INDIA'S  DI CI- 
SION TO CFASF OPERATIONS FROM 
2000 HRS ONTHl 171H DLCFMBER, 
19710NALI FRONTS IN THF Wf ST-
ERN SECTOR

THE PRIME MINISTER, MINISTLR 
OF ATOMIC ENERGY, MIN1STFR OF 
ELECTRONICS, MINISTER OF HOME 
AFFAIRS AND MINISTLR OF INFOR-
MATION  AND  BROADCASTING 
(SHRIMATI INDIRA GANDHI)
Mr Speaker, Sir, on March 31, 1971 six 
days after the great upheave) m Bangla 
Desh, 1 had the honour to move a Resolu-
tion in this House

1 Mid then that India’s permanent interest 
m peace and our commitment to uphold 
and defend human rights demanded the 
immediate .cessation ot the use ot force And 
of the massacre of defenceless people of 
Bangla Desh. 1 had catted upon ait peoples

and Governments to take uigent and con- 
stiuctive steps to prevail upon the Govern-
ment of Pakistan to immediately end the 
systematic decimation of a people  I had 
concluded my statement bj expicssmg the 
profound conviction of this House that the 
historic upsurge of the 7S million people of 
Fast Bengal would triumph  We also gave 
an assurance that their struggle and sacrifice 
would receive the whole-heaited sympathy 
and support ol the people of India Today, 

the pledge we then made together in this 
House and in the country stands tedeemed

It is natural (hat the people ol India should 
he elated  Wc can also undei stand the 
gtcai tetoiung of the people ot  Bangla 
Desh  1 sliaie the elation and the joy 
But as the Gita sa>  neither jov nor sorrow 
should tilt the balance of our equanimity 
or blur oui \ision of the future

All those who have borne arms all those 
who have been involved in the planning and 
direction ot the operations, all the people 
of India who have responded so geneiously,
these ate to be thanked and congratulated

It is a victory hut a victory not only ol 
arms  but of ideas I he Mukti Baimi 
tould not have fought so danngly but foi 
its passionate ui ge for freedom and the est-
ablishment of a special identity of Bangla 
Desh  Our own forces would not have 
been so fern less, and ■viewless had they not 
been convinced of our cause

India has always stood for breadth of visi-
on, tolerance of the points ot view of others, 
of being m the battle vet above it.

We stand foi Democracy, for Secularism 
and for Socialism  Only this combination 
opens the way lor full freedom, gives protec-
tion to the weakci sections and provides 
opportunity for Uw  growth of different 
personalities

We believe that no nation can be buijlt 
on conccpts which are negative or which do 
not have meaning foi ail us people. Un-
fortunate, Pakistan has based its polfe$ea


